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th "'progress achieved ' by ' various' -sec-
tors of cQuntry's economy and make 
su . estions for improvement? 

'IlHE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI PAT-
AS I RAM RAO): (a) and (b) 
p ~ u~ably the Honourable Member 
i referring t[} the ,proceoure followed 
for a )ointment 01 part-time diredor.~ 

of P I lie enterprises and the nation-
alised banks which is given below: 

,l. ,ub 'ic Enterpr 

Th policy of ~ove:-nme()~ in reg,ard 
to ' the appointment of part-time direc-
to't: : j n public enterprises is to choo e 
P rs.pns of, proven record from indus-
try I I commerce, administration, trade 
uni n and public life, No general 
pa~e~ as such a re maintained for 
th e 3.t)opintme ts as the requircm nts 
woul \·ary. 

:2, aU nali ed bat,lks 

The name~ for selection of part-time 
d.i c ) :'5 are obtained from va rious 
otirre~. Chie( Executive:; of the 

bank .•. elected central Ministries, ex-
pel't bodi s su:h as Agricultural Re-
fin ance and De\;elopment Corporation. 
In tit Lite of Chartered Ac ountant". 
Institute of Cos~s and Work A('I'o Ul~­

t a.nt_, Institute::; 0 ~ Management etc" 
variQ " agricuit:..:ral univer~i ties, orga-

• ni~ ti~. s of industry and commcrc~ 

like . the Feder ion of Industries r.nd 
hamb rs of Commerce Of India, the 

All India Mal uf cturers OrganisatiO:l 
etc., the Director Gener~tl (Backwj:u:~l 

Classes are . requested to re~ommend 
su itable names. 

In regard to selection of members 
of Study group/ advisory commit~ees 
this would depend upon the require-
ments of the individual committee~ 

bas on· the purpOse for which they 
are set up, · As such, nD general pan~ 
is. aintained for apQpintment of 

, merobers to such advisory committees:' 
study groups. 

t'O) . and (d) In .regard to part-timE' 
directors 02 C~·":tral Govt. industrial 

and commercial enterprises, GoverD:' 
m ent have retained the power to tei' .. 
minate the apointments. if llecessary. 
~ormally, the tenure of s'Uch p:.lrt-
time Qirectors is one year ano. in some 
cas~s upto tG three years, this system 
gives the government an c!,:)ort l!l"itT 
to assess the contribution of the part ... 
time director and make changes, 
wher reQuired. 

In regard to nationalised banks, the 
appoi ntment o ~ part-t ime directors is 
for n ;; E' ' joel 0; th r e vear~ . These Clp-
t>ointments arc made by Government 
in consultation wi tn l~ ReserVe Bank 
~I In,dia in term of the provisions of 
ClaUSe 3 of the Nationalised Banks 
(Management and Misc. provisions) 
Schemes, 1970 arid 1980. Necessa/oy 
action to remove a .Director can be-
taken if p rformance h as not been 
satisfactory. 

(e) Governrnent cpnstantly mon it() ~' 5 

the pro:rress made b.' the vario 5 seC-
tors of the coutry's economy. Econom1~ 

Administrath'e Reforms Commissio~l 
and the Coun:::il of Economic Advlscrs 
are also some of the bodies which 
study the work :ng of val'!ou~ sectors 
of the economy and suggest 5u:ta tl le 
meClsu res i or impro\'emen . 

Export of sugar on ba i ' of levy 
requisition 

* 298. SHRI SUSHIL BHATTA-
CHARY A : Will the Mini -ler of COM-
ME.RCE be pleas d to state: 

(a) whether the deciSion of Govern_ 
ment to export sugar on the basis of 
levy requisition has been taken to 
boost sugar exports as well as to re-
duce export subsidy; 

(b) if so wHether the exp...t"t subsidy 
will sho,w' any ,perceptible fall when 
international sugar prices are ruling 
far below the domestic levy price; and 

(c). whether it is worthwhile to ex-
pod sugar at the ruling market ·price, 
instead of se~rching fOr other suitable 
export items, to 'the intern otional mar-
ket, which is already glutted By sugar, 
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with a doubtful decrease in subsidy 
burden on the xchequ r? 

THE MINISTER OF OMMERCE 
AND OF THE DEPARTMENT ~ OF 
SUPPLY (SHRI VISHWANATH PRA. 
TAP SINGH): (a) and (b). India bas 
~n allocated a quota of 6.50 lakh 
tonnes of white sugar for xport in 
1983 by the International Sugar Asso· 
ciation. The modalities of xport would 
depend on the international price pr~ 
vailing at the time Of !'!xports. 

(c) As a member of the Internation-
al Sugar Organisation, onr export 
quota is d termined with reference to 
OUr export performanc in the best 
two of the three pc ceding years. In 
the long run, therefore, it would b 
desirable to export su ar. 

World Bank' pecia) Action 
Pro,ramme 

*299. SHE·! D. N. PUTTE GOWDA: 

SHRI H. N. NAN.JE GOWDA : 

Will the Minister of ~'INANCE be 
pleased to state: 

(a)' whether the World Bank has re-
cently approved a new "Special Action 
Programme' to speed up loans to deve-
loping countries; and 

(b) if so how far the r.ew scheme 
would be helpful to the country? 

THE MIN1STER OF FINANCE 
(SHRI PRANAB MUKHER.JEE): (a) 
Yes, Sir. The World Bank has approv-
ed on the 22nd February, 1983 a pro· 
gramme of special assi$bmce to memo 
ber countries coverin~ its fiscal years 
1983 and 1984. 

(b) wherever it is possible to do so 
within the structure of a particular 
project, We will try to take advantage 
of the measures proposed under this 
programme. 
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Alrpor 

*300. SH.RI EDUARDO FALElRO: 
Will tb Minister f TO 
CIVIL AVIATION b 

(a) whether ther a plan to ex-
pand the facilitie at th Goa Airport ; 
and 

(b) if so pro r 
regard and details th 

in thi 

THE MINISTER 0 STATE I 
THE MINISTRY 0 TOURISM AND 
CIVIL AVIATION (SHR KHURSHEED 
ALAM KHAN) (a) and (b). i) Corl ~­

truction of a new t rminal building 
compl x and extension 0 h apron is 
jn progress at a total stimated 0 t of 
Rs. 1.61 crores. The construction is I 

ex ected to be compLt~d b. the end 
of Septembr 1983. 

(ii) During the Sixth Five Y ar 
Plan, it is proposed to provide V ry 
High Frequency Omni R n.'!e (VOR) 
facility at nabolim (Goa) airport at 
an estimated cost of Rs. 15. 0 lakhc:-. 
The selection of site i jn progre sand 
the VO,R. facility is Jjk 1y to be pro· 
vided by the year 1985. 

(iii) The installation of 3-Bar Visual 
Approach Slope Indicator System at a 
cost of Rs. 6.18 lakhs has b en com-

pI ted and this facility j to be ir 
calibrated during April, IJ83. In addi· 
tion the installation of apron edge, 
apron flood and taxiway lighting at a 
cost of Rs. 3.44 lakhs is expected to be 
completed within two months. 

Agreement with Belgian Firm~. ale 
of carpet backiDg cloth 

*301. SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister of 
COMMERCE be pleased to state: 

(a) whether Governm nt's attenti9D 
has been drawn to th strong criticism 
of leng term agreement between th 
National Jute Manufacturers Corpo~ 

ration and a Belgian finn, Delca Inter~ · 
national regarding excluc:!lv sale of 
carpet backing cloth in EU1'opean mar· 
kets; and 




